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W m vf tm aM m
,1195. Shift Ran Krtshan Gopta; 

ITUI the Minister of Cmuboko and 
Industry be pleased to state.

(a) the details of heavy industries 
j t t  up by his .Ministry in Public 
.Sector with foreign collaboration
(country-wise) since April, 1966;

(b) the respective capitbl invest
ments of the Government of India and 
foreign countries (industry-wise); afcd

(c) the terms and conditions of 
.foreign collaboration in each case?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):
(a) to (c) Copies of all the agree
ments so far entered into by the Gov- 
'Omxnent of India in the Ministry of 
■Commerce and Industry and also 
•copies of agreements entered into by 
the public sector companies under 
this Ministry with the foreign coun
tries and foreign manufacturers have 
been made available to the library of 
the House However, if the Hon. 
Member ** interested in any particular 
agreement or the details thereof, 
Government will be glad to furnish 
•the same

Foreign and Indian Investment* In 
Indian Jate Industry

2196 Shri Bam Krtahan Gopta:
W ill the Minister of Commerce and 
industry be pleased to state:

(a) the amount of foreign investment 
in the Indian Jute Industry;

(b) the extent of Indian capital 
invested in the Industry at present; 
.and

(e) the steps taken to increase the 
Indian capital investment in the 
above Industry?

The Minister of Commerce aad 
Industry (Shri Lai lUhartar Shastri):
(a) Foreign investment in the Jute 
Industry (manufacturing) as at the 

'«nd of 1958 amounted to Rs. 12*V» 
crores, of which Rs. 8*8^ crores w n  
in the branches of foreign companies

and 5s! 3*fl& crores in Indian Jcfekt 
Stock dompfemes.

(b) On a very rough estimate, the 
Indian p&id-up-eapital of Jute Indus* 
try is about Rs 28 5 crores.

(c) No special steps have been 
taken* to increase the Indian capita) 
investment in the Jute Industry,

Teals for Petroleum Products4 w
JI9I. OB* Bam Krisha* Gupta: 

Will the Minister of Commerce and 
Industry be pleased to state:

,(a) jrlwther the drafs on methods 
o'{ test i<%, pejtroleum and its products 
haye be$n finalised and recorrtfnded 
for ̂ adoption by the Indian Standards 
Institution; and

(b if  jo, whether these have been 
adopted?

The ytplotfT of Commerce aad 
Industry (Shri I al Bahadur Shastri):
(a) and (b) The Sectional Com
mittee of the Indian Standards Insti
tution have examined the draft in the 
light qf comiqents received, and have 
recommended the drafts with suitable 
amendments for adoption The drafts 
are now t>eing further processed t*jr 
the Indian Standards Institution 
Directorate and will be published for 
adoption after about four months.

Handloom Ceas Fond
1198, Shri Fangarkar: Will the 

Minister of Commerce and Industry 
be pleased to state.

(a) (amount of handloom cess 
collected from the Textile Mills during
1958-59, and

(ty the manner in which it has been 
utilised?

Tfee Minister of Commerce and 
Is ittfa t (Shri Lai Bahadur Shastri): 
(ai Thq asqount of additional eoficise 
duty .on mil) made cloth collected Jit
1958-59 (vpta January, 1959) was 
Rs. 5,60,88,000.

(b) T i»  net collection of additions) 
c n t e jM y  b  transferred to the FtaftdP 
for theOndopm ent of Handloom and




